
% 	 IN THE CENIAL ADMINI51ATIVE TRIBUNAL 

1') 
	 CALCUTTA BENCH 

OA 1007 of 1997 

Present : Hen1 le Mr. S. Bisws, Mrninistrative Member 

Hon'le Mr. Nityanana Prusty, Judicial Ieroer 

For the Aplicant 

For the Rspondents: 

Sk. Salimuddin 

-vs- 
r'i/. Defence 

Mone 

Ms. U. Sanyal, Counsel 

Date of Order : 10-3.20e4 

ORDER 

i•_NITYAA1A PRUSTY, JM 

$Q)so.y appears on lehaif of he applicant even on secaná I 

call. Th applicant himself is also not present in Court to-'ay 

when the natter was ta1ta up for hearing, Ms. U.Sanyal, Ld. C•unse 
1. 

fr the official respondents is present. 
2. 	On verification of record it is found that none appeared 

on lehaif of the applicant on 11-(G-2002, 5-2-2003, 2-5-2003,88-

and also on 2-12-2003. AS it appears, the applicant is no more 

interesteU to vroceed with this CCSC. The O.A. is accor.inly 

dismissed far default. No order as to costs. 

Merner(A) 


